
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order from 04/06/2018 to 08/06/2018

S.No Appeal No Application No Order No Order reed. date Ot. Of order

From Secy of sent to CR

President!VP/
Members

Final Orders

5T/57711/2013- FO/ST/A/51908/2018 01/06/2018 04/06/2018
1 CU[OB]

ST/2258/2012-CU[DB] FO/5T/A/51851/2018 01/06/2018 04/06/2018
2

ST/3873/2012-CU[DB] FO/ST/A/51924/2018 01/06/2018 04/06/2018
3

ST/54984/2014- FO/5T/A/51847/2018 01/06/2018
4 CU[OB]

04/06/2018

C/50718/2018-CU (DB] FO/C/A/51848/2018 01/06/2018 04/06/2018
5

ST/50531/2018- FO/5T/A/51830- 01/06/2018
6 CU[OB] 51831/2018

04/06/2018

5T/54197/2014- FO/5T/A/51833/2018 01/06/2018
7 CU[DB]

04/06/2018

5T/52917/2015- FO/5T/A/51827- 01/06/2018
8 CU(DB] 51829/2018

04/06/2018

ST/54088/2014- FO/5T/A/51843/2018 01/06/2018
9 CU[OB]

04/06/2018

10
C/50830/2018-CU (DB] FO/C/A/51835/2018 01/06/2018 04/06/2018

11
C/50390/2018-CU(DB] FO/C/A/51834/2018 01/06/2018 04/06/2018

12
C/52275/2016-CU [DB] FO/C/A/51909/2018 01/06/2018 04/06/2018

13
C/50666/2018-CU [DB] FO/C/A/51849-51850/2018 01/06/2018 04/06/2018

14 5T/1862/2010-CU[DB] FO/5T/A/51832/2018 01/06/2018 04/06/2018

15 C/51612/2017-CU[DBl FO/C/A/52049/2018 06/06/2018 07/06/2018



5T/53450/2014- FO/5T/A/52043- 06/06/2018 07/06/2018
16 CU[DB] 52044/2018

C/50452/2018-CU[DB] FO/C/A/51946/2018 06/06/2018 07/06/2018
17

C!140/2011-CU[DB] FO/C/A/51947/2018 06/06/2018 07/06/2018
18

5T/50413/2014- FO/5T/A/52042/2018 06/06/2018 07/06/2018
19 CU[DB]

5T/54165/2014- FO/5T/A/52045/2018 06/06/2018 07/06/2018
20 CU[DB]

5T/55969/2014- FO/5T/A/52013/2018 06/06/2018 07/06/2018
21 CU[DB]

5T/50467/2018- FO/5T/A/51927- 06/06/2018 D7/06/2018
22 CU[DB] 51932/2018

5T/3217 /2012-CU[DB] FO/5T/A/51940/2018 06/06/2018 07/06/2018
23

5T/55655/2014- FO/5T/A/51950/2018 06/06/2018 07/06/201824 CU[DB]

5T/50739/2018- FO/5T/ A/51918- 06/06/2018
25 CU[DB] 51919/2018 07/06/2018

C/50376/2018-CU[DB] FO/C/A/52050-52051/2018 06/06/2018 07/06/201826

Mise ORDERS

5T/51355/2017-
5T/MI5C/50249/2018 MO/5030l/2018 01/06/2018 04/06/20181 CU[DBJ ,

5T/50712/2018-
5T/COD/50307/2018 MO/50300/2018 01/06/2018 04/06/20182 CUrDS]

5T/51185/2014-
5T/ROM/50376/2018 MO/50303/2018 01/06/2018 04/06/20183 CU[DB]

5T/50164/2016-
5T/KOM/50332/2018 MO/50281/2018 01/0G/2018 04/06/20184 CU[DB]

5T/50645/2018-
5T/COD/50290/2018 MO/50295/2018 01/06/2018 04/06/20185 CU[DB]

5T/325/2012-CU[DB] 5T/ROA/50236/2018 MO/50294/2018 01/06/2018 04/06/20186



ST/S0673/2018- ST/COO/50299/2018 MO/50292/2018 01/06/2018
7 CU[OB]

04/06/2018

8
C/53151/2016-CU[DB] C/COO/50353/2018 MO/50290/2018 01/06/2018 04/06/2018

ST/50490/2018- ST/COO/50219/2018 MO/50279/2018 01/06/2018
9 CU[OB]

04/06/2018

10
ST/1701/2011-CU[DB] ST/ROM/50062/2018 MO/50299/2018 01/06/2018 04/06/2018

ST/50423/2018- ST/COO/50168/2018 MO/50282/2018 01/06/2018
11 CU[OB]

04/06/2018

12 C/50024/2017-CU[OB] C/COO/50455/2018 MO/50316-50319/2018 06/06/2018 07/06/2018

ST/51026/2018- ST/COO/50386/2018 MO/50325/2018 06/06/2018
13 CU[OB]

07/06/2018

14 ST/3119/2012-CU[DB] ST/ROM/50375/2018 MO/50310/2018 06/06/2018 07/06/2018

ST/51024/2018- ST/COO/50385/2018 MO/50330/2018 06/06/2018
15 CU[OB]

07/06/2018

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTATwebsite immediately after signature of the Hon'ble members

on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under RT.I Act may

download these orders from CESTATwebsite.
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Deputy REGISTRAR


